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CORRIGENDUM
COURT NO. 01 
DIVISION BENCH- I 
HON'BLE THE CHIEF JUSTICE 
HON'BLE MR.JUSTICE TUSHAR RAO GEDELA 

NOTE: W.P.(C) 16518/2024 LISTED AT ITEM NO. 34 MAY BE READ AS UNDER:

HIGH UP ON BOARD

34 W.P.(C)-16518/2024
CM APPL. 69824/2024

MS LEA ASSOCIATES SOUTH ASIA PRIVATE LIMITED
V/s UNION OF INDIA

RAJIV RANJAN 
RAJ

OTHER DETAILS OF ADVOCATES:
R & R LEGAL(RAJIVRRAI@YAHOO.CO.IN)(9971127009)(PETITIONER)
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

CORRIGENDUM
COURT NO. 35 
HON'BLE MR.JUSTICE CHANDRA DHARI SINGH 

NOTE: BAIL APPLN. 4657/2024 LISTED AT ITEM NO. 42 MAY BE READ AS UNDER:

AT 02:15 P.M.
42 BAIL APPLN.-4657/2024

CRL.M.A. 38115/2024
WITH BAIL APPLN. 1802/2024

LEENA PAULOSE
V/s DIRECTORATE OF ENFORCEMENT

PAUL JOHN EDISON  AT 02:15 P.M

DELETION NOTES

1. W.P.(C) 8501/2024 LISTED BEFORE HON'BLE DB-VII AT ITEM NO. 22 IS DELETED.

2. W.P.(C) 17403/2024 LISTED BEFORE HON'BLE MR. JUSTICE PRATEEK JALAN AT ITEM
NO. 65 IS DELETED AS THE SAME IS LISTED BEFORE HON'BLE MR. JUSICE SACHIN
DATTA.

3. BAIL APPLN. 581/2025 LISTED BEFORE HON'BLE MS. JUSTICE SWARANA KANTA SHARMA
AT ITEM NO. 9 IS DELETED AS THE SAME IS DISPOSED OF MATTER.

4. W.P.(C) 2628/2025 LISTED BEFORE HON'BLE MS. JUSTICE TARA VITASTA GANJU AT
ITEM NO. 48 IS DELETED AS THE SAME IS LISTED BEFORE HON'BLE DB-I.

HIGH COURT OF DELHI REGISTRAR(LISTING)
03.03.2025


